
RAJYA SABHA 
Wednesday, the 6th December, 2023 /15 Agrahayana, 1945 (Saka) 

The House met at eleven of the clock, 
MR. CHAIRMAN in the Chair.  

PAPERS LAID ON THE TABLE  

िवपक्ष के नेता (Ǜी मिƥकाजुर्न खरगे) : सर, इधर तो हम आपको नमÎते करते हȅ, लेिकन आप 
उधर बहुत छुप-छुप कर नमÎते करते हȅ।  

MR. CHAIRMAN: The Leader of the House and the Leader of the Opposition have a 
special place; but when it comes to Mr. Kharge -- a man of sublimity, a man of great 
experience -- I take all his words as reflection of blessings even after he had said िक 
मेरा िदल उधर है, तो मोहÅबत इनसे कर रहा हँू।  

Ǜी Ģमोद ितवारी  (राजÎथान): सर, मȅ यह कहना चाहता हँू िक लीडर ऑफ िद हाउस नहीं आते।  
इसिलए यह नोट कर िलया जाए िक हम लोग तो पूरे आदर के साथ करते हȅ, व ेथोड़ी सी 
अवहेलना करते हȅ।  आप टाइट किरएगा, आज जब आएँ, तब डािँटएगा।  

Ǜी सभापित : ऐसा है, a very senior Minister, a very capable Minister, Shri Dharmendra 
Pradhan, is present here. The Government is duly represented by a very, very senior 
Minister.   

Now, Papers to be Laid on the Table.   

Reports and Accounts (2022-23) of the Delhi Police Housing Corporation Limited, 
New Delhi; NDMA, New Delhi and NIDM, New Delhi and related papers 

गृह मंतर्ालय मȂ राज्य मंतर्ी (Ǜी िनत्यानन्द राय) : महोदय, मȅ िनÇनिलिखत पतर् सभा पटल पर 
रखता हँू :- 

(i) A copy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013:-
(a) Sixteenth Annual Report and Accounts of the Delhi Police Housing
Corporation Limited, New Delhi, for the year 2022-23, together with  the
Auditor's Report on the Accounts and the comments of the Comptroller and
Auditor General of India thereon.


